| TEM NO. 103 COURT NO. 4

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 630 OF 2000

VASANTH

VERSUS

STATE OF KARNATAKA & ORS

(Wth office report )

Date: 06/09/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI NGH

HON BLE MR JUSTICE S. H KAPADI A

For Appellant(s)

M. R C. Kohli, Adv.

For Respondent (s)
M. P. Narasi nmhan, Adv.
M. P.P. Singh , Adv

M. Sanjay R Hegde , Adv

UPON hearing counsel the Court made the follow ng

ORDER

SECTI ON | VA

Appel lant (s)

Respondent ( s)



wan)

( Sheet al

Court Master

Dhi ngr a)

Court Master

(Vijay Dha



